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Utilisation of Capadty of Gouripur Con· 
tainer and Closure, Naihali (W ... t Ben· 
Bengal) 

9800. PROF. MOHAMMAD ISMAIL: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT A:-.In SCIENCE AND 
TECHNOLOGY be pleased to slate: wbat 
steps have been takell by Governmeru to usc 
the full production capacity of the Gouri· 
pur Container and Closure (Naihali, Dis· 
trict-24-Parganas) after its takc-over by them? 

THE MINISTER OF INnUSTRIAL 
DEVELOPMENT ANn SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMANI· 
AM): The order for raking o\"er the 
management of Messrs Containers and Clo· 
sures Limited. Ca1cuUa. was issued 011 

29·11·72. and its management was actllally 
takcn over on 4-12-72. The Induslrial Re
construction Corporation of Inciia was 3p" 
pointed as its "allthorised person". Trll 
9-2·7~. arrangemellts were made for puLting 
Ihe. plant and madtinery in shape. Organi· 
satlOnal posrtrons 10 run the factory and 
the ollice were filled np. Actual production 
starled only from 11·2·73. and has bee .. 
gradually increasing. Efforts are continllinll 
to obtain more raw materials so that pro
duction in the different ~ops starts a..J 

increases. Efforts are also being made to 
improve the order· book position. 
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Demulition uf unauthorised Jhuggis in m~ (-u;nr~) 
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9804. SHRI AMIlESH: Will the Minister 
of HOME AH'AIRS be pleased to state: 

(a) whether the Lt. GO\ernor. Delhi had 
received an application signed by Shri Gir· 
J'aj Prasad Garg and others in respect o[ 
the construction of unauthorisld jhuggis on 
the Government land ncar Block 'F' ill 
Malviya Nagar. New Delhi; 

(b) where the S.H.O. Mall'iya Nagar S.P., 
South Delhi received the above complaint 
but did nothing; and 

(c) if so, the action taken to demolish 
the unauthorised jhuggist 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
I'. H. IIfOHSIN): (a) Yes. Sir. 

(Il) The S.H.O .. Malvi)'a Nagar and S.P .• 
South Delhi received the complaint and en
quiries were made. 

m ~ (<'ITtrI; wqr) (c) The matter is under consideration of 
_____ "-__ --'--_____ the Delhi Development Authority. 




